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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

Miscellaneous Application No.26/2025/EZ
In
Original Application No.26/2024/EZ

Jitendra Kumar Pradhan ... Applicant
-Versus-
State of Odisha & Ors ... Respondent
AFFIDAVIT FILED

BY THE RESPONDENT NO. 7 :

I, Mﬁu Ashok Bhat,aged 32 years, Son of Sri
Ashok Bhéli,leii_-pfesenf wori(ing as Divisional Forest
Officer, Jharsuguda Forest Division, Jharsuguda,
At/Po/Dist: Jharsuguda, do hereby solemnly affirm

and state as follows: -

1. That I am working as Divisional Forest Officer,
Jharsuguda  Forest Division, Jharsuguda
Hereinafter referred to as the answering
Respondent No. 7 and as such I am competent
to swear this affidavit.

2. That I have gone through the contents of the
Original Application as well as the annexures
appended thereto and have understood the
contents thereof. I am well acquainted with the

facts of the case.
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3. That it is respectfully submitted that it is

revealed from the joint enquiry report of the
Fact-Finding Committee that no excavation
activities were observed over the Plot No. 85 &
126 of Khata No. 616 (Rakhit) and were found
to be vacant and barren whereas Plot
No0.2018/5228 is not found in Khata No.616
(Rakhit). But a road is found passing through
the Plot No.2018/5229 (Bad Jungle- not enlisted
in the Original Application) of Khata No.616
(Rakhit) having tree growth which is adjacent to
Plot No.2017 (Patita Kisam) of Khata No.618
(Anabadi) of the alleged site. Only excavation
activities were observed over an area of 0.91 ha
measuring about 4-meter depth having 56100
cum of morrum in Plot No0.2017 of
KhataNo.618 (Anabadi), whereas no excavation
of earth/ morrum was noticed over Plot No.81
of Khata No.618 (Anabadi).

True copy of the joint enquiry report
dated 02.03.2024 is filed herewith and annexed

as Annexure — A/7.

. That it is respectfully submitted that no

record/report is available in the Office of
Respondent No.7 i.e Divisional Forest Officer,
Jharsuguda Forest Division regarding illegal
excavation of morrum mining carried out in

Revenue Forest Land of different villages and

:
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regarding felling of tree by M/s Aditiya

Construction

. That it is respectfully submitted that in this case

mining of morrum on forest land has not been

noticed as per the joint enquiry report dated

02.03.2024 of the Fact-Finding Committee.
True copy of drone survey picture is filed

herewith and annexed as Annexure - B/7.

. That it is respectfully submitted that no action is
pending to be taken under the Forest
Conservation Act, 1980. In case of tree felling,
action can be taken under Odisha Timber &
Transit Rules, 1980. However, no complaints
regarding felling in the vicinity of the excavated
area are pending in this office.

. That it is respectfully submitted that theoffice
has no jurisdiction in the present matter, as the
land in question is non-forest land, and
therefore does not fall within the purview of the
provisions of the Forest (Conservation) Act,
1980. Action under the Environment Protection
Act, 1986 may be taken by the empowered
authorities in this regard.

. It is respectfully submitted in compliance with
the Order dated 09.01.2025 of the Hon’ble
National Green Tribunal, Eastern Zone Bench,
Kolkata, in the matter of Jitendra Kumar
Pradhan vs. State of Odisha regarding

submission of the Action Taken Report, this
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office has submitted the same to the Collector
and District Magistrate, Jharsuguda, vide Letter
No. 896 dated 19.02.2025. The submission was
made in compliance with Letter No. X-
108/2024/2695/Judl. dated 14.02.2025 issued
by the Collector and District Magistrate,
Jharsuguda, pursuant to Paragraph No. 26 of the
Order dated 09.01.2025 of the Hon’ble National
Green Tribunal, Eastern Zone Bench, Kolkata.
True copy of Compliance report is filed

herewith and annexed as Annexure — C/7.

. That in view of the above submission made by

the above submissions made by the Respondent
No. 7, the prayer made in the Miscellaneous

Application No0.26/2025/EZ is devoid of any

merit and liable to be rejected

10.That the facts stated above are true to the best

of my knowledge and based on official records.

Maav  Bhat
DEPONE Nfee!
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VERIFICATION

I, Manu Ashok Bhat, aged 32 years, Son of Sri
Ashok Bhat, at present working as Divisional Forest
Officer, Jharsuguda Forest Division, Jharsuguda,
At/Po/Dist: Jharsuguda, do hereby verify and states
that the contents of the above affidavit are true and
correct to the best of my knowledge as deride from
official records and that nothing material has been

concealed there from.

Verified at % on this the 22" day of
December, 2025 s=— T =
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ADDL.GOVT. ADVOCATE. ONe ¥
CARPECWAR RERERK Sers®
L AFFIDAVIT

I, Manu Ashok Bhat, aged 32 years, Son of Sri
Ashok ](S_h—a?at{ I;;t;s:f;lt_ working as Divisional Forest
Officer, Jharsuguda Forest Division, Jharsuguda,
At/Po/Dist: Jharsuguda, do hereby solemnly affirm
and state as follows: -

1. That T am the Respondent No. 7 in this

Original Application

2. That the facts stated above are true to thee

best of my knowledge and based on the

official records

Moo Pl 22—
™
& VERIFICANT (oS
of est %‘N'\‘-‘"on
I 'ADDL-LQ]Q, ed AQX?E%II% fdetiuie, -“\5‘0“\?;:7‘01&5‘
by lhTr.;’."u?s.=c..f-....:.@:,4,. ML Advocsi: ?“_\3‘509
appear/s béfore me ativeeedDoeennnnns AM/PM.
on this the............ i d?ry‘ f\u ..........

solemnly affirms that t e facts stated
are true to his/her knowledge a dLbeZief.

NOTARY@ {Df .

CUTTACK TOWN
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K ANNEXURE -# 7

Joint Committee enquiry report with vegards to the divection ol thoa ble ~ 4
arder dated:-03.02.2024 in0 OA NO20/20240 EZ-Jitend o W Pradhan Vs Stae
of Oxdistia &Ohes

As per the direction of the Hon'ble NG order daed 036220200 m O N,

26:2024°F Z-Jitendra Kumar Pradhan Vs, State of Odishy &Orso g cammitice has been
constituted comprising of District Collevtor, Tharsuguda or Bis reproscitative ol aot boiow e
rank of Addl District Magistrate, Senmor Scientist, SPCB. Odishas Direcior af Mises and
icolegy. Bhubaneswar, Khurda, or his senior representative and Divisionad borest OB
Jharsugudn or his senior representative. They were directed w inspect the site i guestion and
submit its report wath regards o allegations made.

fnthis regard, @ feld enguin was conducted on B 032024 10wl
e lollow iy members of Joint Committee were present during the neld visi

I.oSri Brajabandhu Bhoi OLALS (SAGL Additional Distriet Magbstae ien

Tharsuguda

S Al kka, Deputy Lovircimment Scentist, SPCBL Ot Pursuauda

3ooSrn Balje Dungdung Assistant Conservator ol Porests {ACE L dhanueuds

Iy addition o the abos e commiltee members, the following represematives o cillager
were also present during the site visit-

FooSee Kaushih Meher, Addll Fahasidar, Tharsoguda

20 sm Rishna ‘;I'wl:dili:;i‘. Forest Ranver (Brajrainagar Range)

VoS Prusanta Bag Forester Rajput

. St Harapriva Bhot Ferester 1h safic

S osmt Reema Patel. Forest Guard

6, S Khageswar Patel. RULL Brajrujna

7.0 Sri Prabasih Kumar Natke Amin

Observations:-
e The alleged sites as mentioned in the petition was visied Byoihe Usiiisiioe N

mining activity excavation work wis in progress at allegation e dupine the bt
visit, However. excayation morrum had been done at andy one plot e status o
sttes are as follows:-

~ Mours - Khata No Mot No Area Iisam Skithus
Brajrajnagar 6l (Rakhin 83 0. 23%7

Crog i N SNVl

Town Unit No i WA A Toand
126 1. 287 Ciochian Nur sy ation
i sl

AGIRIIU L UKRS  Buda Juneic

{2018 522K

L
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‘-(Ht—ﬁ_\\--:\tlu— “a
road s found
passing ‘
ihrough  the |

] L ploy) |

AER A b 7 0,030 Patit Fxcavation

activily

nhsu\\,d

n‘i‘\.‘\ not exist)

81 0472 Nala No excay .umu l
activity tound

Lo 85 and 126 were found 1o be vacant and barren whereas plot ni

M8 S208 i nof found in Khata No. 616 (Rakhit) but in ploi n0.2018/3220 (Bada

seber ot Rima no nie (Rakhity some Chakunda trees growth were found which

UL BT aRAR LG :
o adiacent e nlol e, 201 Tipatit kisam) of khata no. 618 (Anabadi). There was
werd parreay o ot waier al plod no-S 1.
e lowerer excastion of moram was found at Plot no-2017 of Khata no-618

"

Vi over an arer of 0091 ha about 4 s depth and 36100 cum of morrum has

Been catracied. e RE report and drone survey seport 15 attached for necessary
e 1or exceateom of Mormum, the project praponent has not obtained Eny ronment
Clearance om SV AL Bhubaneswar and valid Consent o [-stablish and Consent to

Oyperate from NP Oxkdisha

Recommendation:-
s Ns Aditva Constructions may be directed to develop plantation on the above plots
o damaging the natural yegetation without the permission of the competent
biain required permissions from the concerned authority for

e 11 mas be directed ool

sacavation of satl and mornam.,

Dy, Emv. Scicutist, ROLVSPOB
Jharseonda

€3 ] 0% /2L

vest, Conseroatod of Forest (ACT). Additional I)Miut
Jharsuguda Jharsugnda

\%&a-—‘— l%
')}a’h m: (Gen),
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OFFICE OF THE REVENUE INSPECTOR, BRAJRAINAGAR

To

Tahasildar, Iharsuguda

Sub: Submission of report regarding the correction of the plot No. 2018/5228 in Mouza -

Loiter No. 107/ Date £01.03.2024

No.1 of the NGT bearing Case No. 26/2024/EZ .

Respected Sir,

Braj Unit

With reference to the subject cited above , | am to submit the report in details that On
verification of ROR . it found that the plot no. 2018/5228 of area ac. 0.828 does not exist. But
the plot no 2018/5229 of area ac0.828 is availbe in Khata no 616(Rakhit).

On verification of the field over the plots mentioned by the applicant Jitendra Kumar

Pradhan are as follows.

Land sched;ll-é bVi;hExtracted Quantity

|

' MOUZA | Khata No. | PlotNo. | Kisam | AreafAc) | STATUS Extracted Quantity |
© Brajn Unit | 616(Rakhit) | 85 Gochar | 0.257 No Extraction ) \
| nNo1 | N .

I ’ 616(Rakhit) | 126 ["Gochar | 1.287 No Extraction

f | ,,A',,, B ‘

; | 616(Rakhit) 2018/5229 | Bad 0.828 No Extraction

f i | Jungle i

\ 618(Anabadi} | 2017 | Patit 0.630 Extraction

; | | 56100 CUM

I | A - ]

| | 618(Anabadi) |81 Nala | 0472 | No Extraction

| Total | r | 0.350 56100 CUM

This is for favour of your kind information and necessary action.

Revenue Inspector,Brajrajnagar
Qevenue \nspectof

Yours faithfully

e LY

—

amsra‘;nagar
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. ANNEXURE -

FEIR, 69 8 6eIg afede Fai6,6641 aaeia
US1D CARIRIAE QITIRG VIR QUS|
QREAM-.dfo.jharsu ::uda@odisha.gov.in,?&@!ﬂ Il G°-099%¥8-9¢80¥o|

i;

No. %96  /4F (Misc.),
Dated Jharsuguda the | gth Feb, 2025, |
To, '
The Collector & District Magistrate,
Jharsuguda. [

Sub: - Compliance of dt.09.01.2028 of the Hon’ble National Green Tribunal, Eastern Zone
Bench, Kolkata filed by Jitendra Kumara Pradhan- Vrs. State of Odisha. Reg- Action
Taken Report

Ref: - Your Letter No.X-108/2024/2695/Judl., dt.14.02.2025.
Madam,

In inviting a kind reference to your letter cited above on the captioned subject, as per para
No. 26 in the NGT order, the Hon’ble NGT directed to this office as Respondent No.7, to initiate
proceedings against the Respondent No.11, Aditya Construction, for violation of envig“onmental
norms as per law. |

However, the undersigned has categorically filed in the counter affidavit (A.nI exure-I)
that there has been no violation of forest land, specifically Plot No 5229 (Kisam: Bada Jungle)
noticed in the area. 1he drone survey picture is attached once again for the same(Annexure-II)

Hence, no action is pending to be taken under Forest Conservation Act, 1980. In case of
tree felling, action can be taken under Odisha Timber & Transit Rules, 1980. However, no
complaints regarding fellings in the vicinity of the excavated area are pending in this office.

Action under Environment Protection Act, 1986 may be taken by the empowered
authorities in this regard.

This is for your kind information & necessary action.
|

Yours faithfully,

:I
R

|
Divisional forest Officer,
é{larsuguda Forest Division.
|
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Joint Committee enquiry repart with regards to the divection of Hon'ble Nt
order dated:-05.02.2024 in OA No.26/2024/EZ-Jitemdra Iuntar Pradian Vs State
of Odisha & s

As per the direction of the Hon'ble NGT order dated 05852 2024 i O No
262024 F Z-ditendra Kumar Pradhan Vs, Sate of Odishn &0, & commiuee s been
constituted comprising of District ( alject . Sharsuguda or his cepresemtative of not below thi
rank of Addl. District Magistrate, Senior Scientist. SP(¢ B. Odisha. Director of Mines gnd
Geology. Bhubaneswar, Khurda, or his senior represeatative and Divisionmt Porest Otficer,
Tharsuguda or his senior representative. Fhey were direcied 1o inspect te site in Gustion amd
submit its report with regards 1o allegations made.

In this regard. a field enquine was conducted on 0} 03.2024 in and arouad the atleged <,
The following members of Joint Commitee were present during the feld sisice- ‘
oS Brajabundhu Bhoi, 0.AS (SAGL  Additional  Districs Magistrate  (Gen),

Fharsugudn.

20 Smb Akkka, Deputy Livivonment Scienist SPUBL Odisti, Hrarsaguida,

3. Sl Baliit Dungdung Assistan Conmservator of Forests (AL JTharsueidy

In addnion o the above committee members, the following representatives and villgers
were also present during the site visie-

Loosri Kaushik Meher. Add, Tahasildar, Jharsuguda

2. Smr Rishna Jumdaila, Forest Ranger (Brajrajnagnr Ranse)

fad

Sri. Prasanta Bag Forester Rajpur

40 Smu Haraprisa Bhoi Forester (b valles
5. Smut Reema Patel. Forest Guard

6. Sri Khageswur Patel, R Brajrajnagu

7. Sri Prakash Kumar Naik. Amin

Observations:-
® ‘lhe alleged sites as mentioned in the petition was visited by the Commivse N

mining activitvexcavation work was in progress at aflegation < durine the isint

visit. However, excavation morrom had been dine @t unly one pine, The stats of the

sites ure as ollows:.

. Mouza  Khata No - PlotNe D Area Risam _ Status

! Brajrajnagar 616 (Rakhin 83 [ G.287 | (ST RTE Noesemvation
i Town UnitNoi I — ACT S Lo

: 120 [ 1,287 1 Guovha N eagEy aHoR

20085229 0838 | Buda Junghe
(20185228 | f

¢
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does not exist) :

iR ‘\_‘,.‘ii“:u“}

\ X~

2017 630

g1 0472 |

i

i sl s

{FHowever, " a |

Croad s fopnd |
Cpassing ||
hrough  ithe |
alot)
Patit Fcavation

¢ activity
Nala CNo o excavation |
| activity found |

o lhe lands of plot o, 8% and 126 were found 1o be vacant and barren whereas plot no,

JUIR 3228 & not found in Khata No, 616 (Rakhi

} but in plot no.2018/3229 (Bada

fungicy of khada o 616 (Rakhity seme Chakunda trees grossth were found which

W sdjacent fo plot no, 20 Xpatit kisam) of Khata no. 618 {Anabadi), Therelwas

very asirons How of waier at plot no-81.

& Hovovers croavatien of moroem was found at Plot ne-2017 of Khata not6l8

¢ Anatadin e g ares of G0

P

» |
. aboat 4 mir depth and 36100 cum of morrunt has

Becn ontraciad The RE repont amd drone survey report is aitached for necessan

Fetuorein
#  For excoavipon of
Cdcarang

Operaie brom SMOB. Odisha

Recommendation:-
Mg Adiiza Constroctions may be directed w0 develop plantation on the above |

for dlamaging the vawral yvepetation without the permission of the comp

authoris

# [t osway be direcied fe obtam required permissions from the concerned authori

eacavation of sol am! morrm.

Dyve Bns . Sefeatist, ROLSPCR
Jharsusuda

0% /a0L
Assd, ('nlm-n:nm/n!’ -’i/n'erw (ACE).

Jharspouda

Additional District Magistrate (

dorrm, the praject proponent has not obtained Environment

frore SEFA AL Bhubaneswar and valid Consent to Establish and Consent to

A |

Jharsusuda
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OFFICE OF THE REVENUE INSPECTOR, BRAJRAINAGAR

Letter No. 107/ Date : 01.03.2024 |
To

Tahasildar, Jharsuguda

Sub: Submission of report regarding the correction of the plot No. 2018/5228 in Mou?a ~ Braj Unit
No.1 of the NGT bearing Case No. 26/2024/EZ .

Respected sir,

With reference to the subject cited above , | am to submit the report in details that On
verification of ROR , it found that the plot no. 2018/5228 of area ac. 0.828 does not exist. But
the plot no 2018/5229 of area ac0.828 is availbe in Khata no 616(Rakhit).

Pradhan are as fallows.

[ Land schedule With Extracted Q uantity |
mouz Khata No. | isa | Extracte i
MOUZA ata Nu.. } Plat No. | Kisam | AreafAc.) STATQS i Extract ‘Ig___g%r_ggym
" Brain Unit | 616(Rakhrt) | 85 Gochar | 0.257 No Extraction |
‘ No1 | - e | o
616(Rakhit) | 126 Gochar | 1.287 No Extraction
{ .
I | 616(Rakhit) szsfszzg Bad | 0.828 No Extraction
! { Jungle -
| 618(Anabadi) | 2017 Patit — [0.630 | Extraction
! l[ { ) actio ——
{' 618(Anabadi) | 81 Nata 0.472 No Extraction -
Total [ ; 0.350 | 56100 Cum

This is for favour of your kind information and necessary action.

Yours

Wi,

pevenue Inspectof
Bfalra;nagar

e e i
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